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(v) Defective planning· technical non· 
viability. 

64 sicklweak units in the non·small scale 
sector were reported closed as at the end of 
September, 1990 in the State of Andhra 
Prade.$h. Similar information with respect to 
small scale units is not centrally maintained. 

(d) The names of the Central Public 
Sector Undertakings, having their registered 
offices in the State of Andhra Pradesh, are 
given in the Statement. 

(e) Approvals for foreign collaboration 
generally do not indicate location of the 
projects to be set up under the collaboration 
and accordingly, details of industrial projects 
set up with foreign collaboration specific to a 
location are not centrally maintained. Ilow-
ever, the total number of approvals accorded 
forforeign collaboration during 1991-92 was 
1222. 

STATEMENT 

Names of Central Public Soctor 
Undertaking having registered offices in 

the State of Andhra Pradesh. 

1. M/s. Bharat Dynamics Limited. 

2. M/s. Bharat Heavy Plates & Ves-
sels Limited. 

3. Mis. CMC Limited. 

4. Mis. Electronics Corporation of • 
India Limited. 

5. Mis. Hindustan Flourocarbons 
Limited. 

6. Mis. HMT Bearing Lim:ted. 

7. Mis. Mishra Dllatu Nigam lim-
ited. 

O. MIs. National Mineral Develop-
ment Corporation limited. 

9. MIs. Praga Tools Limned. 

10. MIs. nashtriya Ispat Nigam Lim-
ited. 

11. tMs. Southern Pesticides lim· 
Ited. 

12. MIs. Sponge Iron India Limited. 

Public Grievance Directorate 

3207. SIIRI RAM SINGH KASH· 
WAN: 

SHIIIMATI KRISHNENDRA 
KAUR (DEEPA): 

Will tile PRIME MINISTER be pleased 
to state: 

(a) whether the Government propose a 
public grievances Directorate under the 
Cabinet Secretariat to look into the public 
compl2ints: and 

(b) if so, tlia details thereof? 

TilE t.1!NISTER OF STATE IN THE 
t.1INISTRY OF PEnSONNEL, PUBLIC 
GR1EV NJCESAND PENSIONS (SHRIMATI 
t.·1/\flG!\IlET ALVA): (a) and (b). The Direc· 
tomle of PUblic Grievances under the Cabi· 
nc:! Sccrct2riat 11as been functioning with 
clfcct from 1.4.1988. It deals with griev· 
ances of the public rolating to areas under its 
junsdlClion, that is, nanking. Civil Aviation, 
t!l~urar.ce, Posts, flailvlays, Surface Trans· 
P:lt, TO~oco'11!11urications and Urban De-
vC::8pn:onL 

As~i::;tancc to Drought Affected 
Stntes 

32:'3. SI Inte! IETAN P.S. CHAUHAN: 
Wi:1 the r,1!nistor of PLANNING AND PRO· 
GnM.1klE: Ir.1PLEt-.1ETATION be pleased to 

(a) '.'Ilwti1or 1I1e assistance to drought 
affected S!2tes liko Uttar Pradesh has been 
adjusted JJainst its annu;:lI ptan allocation 
for 19S2·93; 




